
677 W,illell Am .... (".\· PHAI.GUNA 10. 1889 (SAKA) W"ill<'11 ~  678: 

~~  ~~~~ 

'3 ... j',Ci'''O it; ft!1!: arnftrn' ~ ~ III 

SINKING 01' TUBE-WELLS 

2230. SHRI D. N. PATODIA : Will 
the Minister of FOOD AND AGRICUL. 
TURE be pleased to state : 

(a) whether Government are aware 
that the work for sinking 126 tube-wells 
in the border areas of Rajasthan out of 
a total number of 268 tube-wells sanc-
tioned by thc Central Government has 
recently been suspended; 

(b) if so. the causes thereof and thc 
circumstances for the suspension of 
work: and 

(c) the steps whicl1 Government pro-
pose to take to start the suspcndcd 
work? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND CooPERATIO!': 
(SHRI ANNASAHIB SHINDE): (a) 
to (c). The a~ n Government has 
undertaken a Scheme for construction 
of 250 tube-wells in the State. The 
LT.O., under the Union Department of 
Agriculture, is assisting the State Gov-
ernment as a special case. in the cons-
truction of 200 tubewells under this 
Scheme in the se'"en scarcity d,istricts of 
Rajasthan n ~ 1964. Up to the end 
of 31-1-1968. the work at 275 e~ has 
been completed of which wells at Hi') 
sites have proved successful. Only 18 
~ e  wells have. so far, been taken 
over by the State Government. 

2. The primary function of the E.T.O. 
i, groundwater exploration in different 
areas ha,"ing groundwater potentiality 
for development by tubewells irrigatil)n. 
The position bas, therefore, been review-
ed and it has been decided that the 
Rajasthan Government should now give 
priority in taking over, completion and 
utilisation of the tubewells already dril-
led by the Exploratory Tubewells Or-
ganisation and that the rillS of the Or-
ganisation should be withc!c'awn for 
exploratory work elsewhere. ;Ibis step 

was also desirable in view of the fact 
that the sites now being given by the" 
State to that organisation for further 
work pertained mainly to boring in 
existing dug wells. which does not 
come under the scope of the Explord-
tory TubewelJs Organisation. The Rajas-
than Ground-water Board of the State 
Government is quite competent to· 
handle this type of work. The E.T.O. 
will however complete the drilling at 
the ~ e  already taken up. 

AGRICUI.TURAL DEVELot'MENT 
PROGRAMME 

2231. SHRI D. N. PATODIA : Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to stale: 

(a) whether Go\ocrnment's attention 
has been drawn to the analysis made by 
the Planning Commission reported in 
the Financial Express of the 21 st Janu-
ary, 1968 Slating that the Agricultural 
Development Programme will receive a 
set hack in 1968-69' due to paucity of 
funds: 

(h) whether it is a fact that necessary 
inputs for agriculture like fertilisers" 
and irrigation facilities will also not be 
available us per original estimates; and 

(c) if so. how Government now esti-
mute the total availability of i'esources 
and various inputs for agricultural pro-
gramme for 1968-69 and in view of such· 
resources how Go,"ernment expect next 
year's agricultural and food produ¢-
lion? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (al 
to (c) . The news items in the F'maneial 
Express of January 21. 1968 under the 
caption "Setback to Agricultural Deve-
lopment in 1968-69 Feared: Short Re-
sources" seems to be based largely on 
the tentalive data emerging from discus-
sions on States' Annual Plans for 1968-
69. Many of the flaures Jiven in the 
news item have underaone chanaes 
following discussions between Planning 
Commission and the Stale Chief Minis-
lers. In many cases, certain additional 
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resource mobilisation has been promised 
by the States and additional resources 
available therefrom would be used for 
meeting Plan needs. The final ~ n 

regarding additional resources of States 
will be known after their budgets are 
passed. Planning Commission have al-
ready informed the Parliament that a 
document on the Annual Plan 1968-69 
will be presented in the current Session 
'of th. Parliament. This document would 
indicate the final position in reagrd to 
States' Annual Plans 19168-69 in all sec-
tors. including Agriculture. Thus. the 
Annual Plan for 1968-69 is still to be 
finalised. 

It may also incidentally be mentioned 
that the facilities for institutional credit 
for agriculture through the 'Lima Mort-
gage Banks, the Agricultural Refinance 
Corporation, Cooperative Socicties and 
Scheduled. Banks are being greatly ex-
panded. . The quantum of private in-
vestment in agricultural development 
e.g, in private tubewells, filter points. 
-etc. is also on the increase. Hire-pur-
chase facilities by Agro.Industrics Cor-
porations would also contribute to in-
·creased agricultural investment. It is 
·estimated that if thc likely expansion in 
the supply of institutional credit for 
agricultural needs during 1968-69  over 
the current year is taken into ac.::ounf. 
then the Plan outlav and institlJtional 
credit together will provide considerably 
larger resources for agricultural deve-
lopment in 1968-69 as compared to such 
resources available during 1967-68, 

As for fertilisers. the targets for the 
next year's consumption are 17.0 lakh 
tonnes of nitrogen, 6.5 lakh tonnes of 
P205 and 4.5 lakh tonnes of K20. Esti-
mates of indigenous production and of 
import rll'!uircments have been worked 
out and a major proportion of the foreign 
-exchange requirements has already been 
allocated by the Department of Econo-
mic Affairs. Further aIlocations arc ex-
pected to be received shortly. No diffi-
culties should therefore arise regarding 
availability of fertilisers for the deve-
lopment programmes. In regard to 
'minor irrigation also, estimates of invest-
mentneeds have been made and it is 
being ensured that the total outlays from 
Plan resources, institutional credit and 

private investment match the needs of 
minor irrigation programmes.  How-
ever the position regarding priority iti)ms 
of the agriculturRl production program-
mes will continue to be reviewed from 
time to time according to necessity, 

CENTRAL COUNCIL OF GOSAMVARD1HN 

2232, SHRI RAM CHARAN : Will 
the Minister of FOOD AND AGRI-
CUL TU RE be pleased to state : 

(a) whether it is a fact that a total 
amount of Rs. 78.61 lakhs have been 
'pent by the Central Gosamvardhan 
Council from 1952-53 to 1966-67: 

\h) whether it is also a fact that the 
Central Council of Gosamvardhan has 
failed to achievc its object; and 

(c) if so. the action proposed to be 
taken in the mailer? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
The Central Council of Gosamvardhan 
has incurred an expenditure of Rs, 
tl4.49,824,:!:' from ~ to 1966-67, 

(h) No Sir. An Evaluation Committee 
has been set up to cvaluate the working 
of the Council. 

(c) Docs not arise. 
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